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CEmAL ADMBI Isi HATIVETRIBNAL 

ORE BENCH -. 	 . .4 

Second Floor, 
Conimercial Complex, 
Indiranagar, 
Bangalore-560 038. 

rw Dated:- 	____ 
1994 

218 of' 1993 w  
APPLJLATIQ'I NUMBER: 

APPLICPNTS: 	 RESRDENTS 	. . 
Sri.K.Pu&-pakar 	. v/s. 	.5ri.K.S.Sr  

.. 	 Msn1ore ed :Other. 	.. 	- t.. 	- 

1, 	 Srx.Vishnu D.Bh,dvocte, 
No.22, First Floor,NehrunEigar., 

I 	Bang8lore-560 020, 

The Chief Generpl Manageri 	- 
Karnataka Téleöorn Circle,. 
No.1 9 01d Madras Road, 
Ulsoor,9angnlore.-560008.  

. 5ri.G.Shenthspp,Addl.'C.G.S.C., 
High Court 1dg,8snqrlore-1. 

Subject:- Frwarding of CoIc cf the Crers Pssd by.} 
Central adniinitativ Tci;unal,Bangaiore. 

Please findencicsec -erewith a copy .,f 
STAY DER/llTERIM ORDER,'., Pessd by this TribjnLjn the above 
mentioned application(s) on 	27th May,1994, 

f EY REGISTR 
JIJJ IC IAL BRPNCHES. 

grn* 	
I 
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CENTRaL' ADMINISTRATIVE TRIBUNAL 

BANALORE BENCHs BANGALORE 

c0p.(civn.) APPLICATION NO.21994 

in 0 A. 21/1993 

DATED THIS THE TENTYSCVENTH DAY OF lY, 1994 

3ustics Mr. P.K. Shyamsundar, Vice 
Chairman 

Mr. V. Ramakriahnan, Member (A) 

Shri K. Pushpakar 
Telegraph Office Assistant 
Office of the Superintendent 
Cintral Telegraph Office 
pandesPwsr, Mengalor.-1. 	... Applicant 

(By Shri Vishnu D. Bhatt) 

is. 

Shri ic.S. Srinivesan 
Directer (Telecom) 
Mengalote Area, Aminity Block 
2nd Floor, Telephone Exchange Bldg., 
Pandaahwar, P$ngalore-1. 

Shri M.S. Ramachandran 
Chie( General Manager 
Telecommunication (Staff 

Selection) 
Karnataka Circle 
NO.11 Old Madras Road 
Bangalore-560 008. 	 .... Respondents 

(By Shri G. Shanteppa, Advocate) 

(er. justice P.K. Shyamsundar, Vice Chairman) 
Applicant and his counsel absent. Learned 

/•• ( 	
. Standin9 counsel invites our attention to the StateQent 

( 	 ' äflobjection filed a7d also a copy of the orders passed 
' r_JIJ 

r4iJ 	b/the a±iinistration in the purported compliance of 

direction. 
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2, 	 Vs are satisfied with the 

order produced as Annexure along with the statemnt 

of obectiofl and note that our directions heve been 

caied out in full. Under the circumstanCeS, we do 

nCt see any reason to pul.'sJr,  this matter further. 

, therefore, order tkl application to be filed. 

) / .cd_ - 

(v. RAMAISHN) 	(P.K..SUNO) 	/ 
IIZMBER (A) 	 VICE CIR1IAN 

TRUE COPY 
mr. 
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